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HIGH COURT OF DELHI: NEW DELHI

INSTITUTION, DISPOSAL AND PENDENCY OF COMMERCIAL CASES

DURING THE MONTH OF NOVEMBER, 2015

(A) COMMRCIAL APPELLATE DIVISION PENDENCY | INSTITUTION| DISPOSAL| PENDENCY
CATEGORIES OF CASES AS ON 16.11.15 " | AS ON30.11.15
REGULAR FIRST APPEALS (OS) (COMM) 0 0 0 0
FIRST APPEALS FROM ORDERS(0OS) (COMM) 0 0 0 0
EXECUTION FIRST APPEALS{OS) (COMM) 0 0 0 0
TOTAL OF (A) 0 0 0 0
(B) COMMERCIAL DIVISION PENDENCY | INSTITUTION| DISPOSAL | PENDENCY
CATEGORIES OF CASES AS ON 16.11.15 AS ON 30.11.15
CIVIL SUITS {(COMM) 0 7 0 7
ORIGINAL MISC. PET. {I) {COMM) 0 18 3 15
ORIGINAL MISC. PET. (T) (COMM) 0 2 1 1
ORIGINAL MISC. PET. (J) (COMM) 0 0 0 0
ORIGINAL MISC. PET. {E) (COMM) 0 0 0 0
ORIGINAL MISC. PET. (COMM) 0 0 0 0
ORIGINAL MISC. PET. {ENF.) (COMM) 0 0 0 0
ORIGINAL MISC. PET. (EFA) {COMM) 0 1 0 1
ARBITRATION APPEAL (COMM) 0 0 0 0
TOTAL OF (B) 0 28 4 24
GRAND TOTAL (A+B) 0 28 4 24

Note: 3 OMP{I}{(COMM]) and 1 OMP({T)}{COMM) pertaining to the categories of Commercial Division were
disposed of by the benches functioning on the Commercial Appeilate Division
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HIGH COURT OF DELHI: NEW DELH]I

INSTITUTION, DISPOSAL AND PENDENCY OF COMMERCIAL CASES

DURING THE MONTH OF DECEMBER, 2015

(A) COMMRCIAL APPELLATE DIVISION

PENDENCY | INSTITUTION| DISPOSAL [ PENDENCY
CATEGORIES OF CASES AS ON 01.12.15 AS ON 31.12.15
REGULAR FIRST APPEALS (OS) (COMM) 0 0 0 0
FIRST APPEALS FROM ORDERS(0OS) (COMM) 0 0 0 0
EXECUTION FIRST APPEALS(OS) (COMM) 0 0 0 0
TOTAL OF (A) 0 0 0 0
(B) COMMERCIAL DIVISION PENDENCY | INSTITUTION| DISPOSAL| PENDENCY
CATEGORIES OF CASES AS ON 01.12.15 AS ON 31.12.15 |-
CIVIL SUITS (COMM) 7 79 7 79
ORIGINAL MISC. PET. (1) (COMM) 15 61 7 69
ORIGINAL MISC. PET. (T) (COMM) 1 35 14 22
ORIGINAL MISC. PET. {(J} (COMM) 0 0 0 0
ORIGINAL MISC. PET. (E) (COMM) 0 4 3 1
ORIGINAL MISC. PET. (COMM) 0 27 4 23
ORIGINAL MISC. PET. (ENF.) (COMM) 0 8 1 7
ORIGINAL MISC. PET. (EFA) (COMM) 1 0 1 0
ARBITRATION APPEAL (COMM) 0 5 0 5
TOTAL OF (B) 24 219 37 206
GRAND TOTAL (A+B) 24 219 37 206

Note: 3 OMP(1}{(COMM), 13 OMP(T){COMM), 2 OMP (E) (COMM), 4 OMP(COMM), 1 OMP(ENF) (COMM) and

1 OMP(EFA) (COMM) pertaining to the categories of Commercial Division were disposed of by the benches

functioning on the Commercial Appellate Division
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HIGH COURT OF DELHI: NEW DELHI

INSTITUTION, DISPOSAL AND PENDENCY OF COMMERCIAL CASES

DURING THE MONTH OF JANUARY, 2016

(A) COMMRCIAL APPELLATE DIVISION

PENDENCY | INSTITUTION| DISPOSAL| PENDENCY
CATEGORIES OF CASES AS ON 01.01.16 AS ON 31.01.16
REGULAR FIRST APPEALS (OS) (COMM) 0 0 0 0
FIRST APPEALS FROM ORDERS{OS) (COMM) 0 0 0 0
EXECUTION FIRST APPEALS{OS) {(COMM) 0 0 0 0
TOTAL OF (A) 0 0 0 0
(B) COMMERCIAL DIVISION PENDENCY | INSTITUTION | DISPOSAL | PENDENCY
CATEGORIES OF CASES AS ON 01.01.16 | AS ON 31.01.16
CIVIL SUITS (COMM) 79 71 8 142
ORIGINAL MISC. PET. {I) (COMM) 69 34 11 92
ORIGINAL MISC. PET. (T} (COMM] 22 2 16 8
ORIGINAL MISC. PET. {J) (COMM) 0 0 0 0
ORIGINAL MISC. PET. (E) {COMM) 1 5 4 2
ORIGINAL MISC. PET. (COMM) 23 32 3 52
ORIGINAL MISC. PET. (ENF.) {COMM) 7 14 1 20
ORIGINAL MISC, PET. (EFA) (COMM]} 0 1 0 1
ARBITRATION APPEAL {COMM) 5 5 1 9
TOTAL OF (B) 206 164 44 326
GRAND TOTAL (A+B) 206 164 44 326




HIGH COURT OF DELHI: NEW DELHI

INSTITUTION, DISPOSAL AND PENDENCY OF COMMERCIAL CASES

DURING THE MONTH OF FEBRUARY, 2016

{A) COMMRCIAL APPELLATE DIVISION PENDENCY | INSTITUTION| DISPOSAL | PENDENCY
CATEGORIES OF CASES AS ON 01.02.16 AS ON 29.02.16 :
REGULAR FIRST APPEALS (OS) (COMM) 0 1 0 1
FIRST APPEALS FROM ORDERS(0S) (COMM) 0 4 4 o
EXECUTION FIRST APPEALS{OS) (COMM) 0 0 0 0
TOTAL OF (A) 0 5 4 1
(B) COMMERCIAL DIVISION PENDENCY | INSTITUTION | DISPOSAL | PENDENCY |
CATEGORIES OF CASES AS ON 01.02.16 AS ON 29.02.16 |°
CIVIL SUITS {COMM) 142 83 5 220
ORIGINAL MISC. PET. (I} (COMM) 92 30 14 108
ORIGINAL MISC. PET. (T) (COMM) 8 11 5 14
ORIGINAL MISC. PET. (J) (COMM) 0 4] 0 0
ORIGINAL MISC, PET. (E) (COMM) 2 3 2 3
ORIGINAL MISC, PET. (COMM) 52 24 4 72
ORIGINAL MISC. PET. (ENF.) (COMM) 20 14 2 32
ORIGINAL MISC, PET, (EFA) (COMM) 1 0 0 1
ARBITRATION APPEAL (COMM) 9 2 3 8
TOTAL OF (B) 326 167 35 458
GRAND TOTAL (A+B) 326 172 39 459

e

v



HIGH COURT OF DELHI: NEW DELHI

INSTITUTION, DISPOSAL AND PENDENCY OF COMMERCIAL CASES_

DURING THE MONTH OF MARCH, 2016

(A) COMMRCIAL APPELLATE DIVISION PENDENCY | INSTITUTION| DISPOSAL| PENDENCY
CATEGORIES OF CASES AS ON 01.03.16 AS ON 31.03.16
REGULAR FIRST APPEALS {0S) (COMM) 1 0 0 1
FIRST APPEALS FROM ORDERS(OS) (COMM) 0 7 4 3
EXECUTION FIRST APPEALS{OS) (COMM) 0 0 0 0
TOTAL OF (A) 1 7 4 4
{B) COMMERCIAL DIVISION PENDENCY | INSTITUTION| DISPOSAL | PENDENCY
CATEGORIES OF CASES AS ON 01.03.16 AS ON 31.03.16 | :
CIVIL SUITS (COMM]) 220 145 16 349
ORIGINAL MISC. PET. {l) {COMM) 108 44 24 128
ORIGINAL MISC. PET. (T) (COMM) 14 5 5 14
ORIGINAL MISC. PET. (J} (COMM) 0 0 0 0
ORIGINAL MISC. PET. (E) (COMM) 3 5 6 2
ORIGINAL MISC. PET. (COMM]) 72 23 4 91
ORIGINAL MISC. PET. {ENF.} (COMM) 32 14 2 44 B
ORIGINAL MISC. PET. (EFA) (COMM) 1 0 0 1
ARBITRATION APPEAL (COMM) 8 3 1 10
TOTAL OF (B) 458 239 58 639
GRAND TOTAL (A+B) 459 246 62 643
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HIGH COURT OF DELHI: NEW DELHI

INSTITUTION, DISPOSAL AND PENDENCY OF COMMERCIAL CASES

DURING THE MONTH OF APRIL, 2016

(A) COMMRCIAL APPELLATE DIVISION PENDENCY | INSTITUTION| DISPOSAL| PENDENCY
CATEGORIES OF CASES AS ON 01.04.16 AS ON 30.04.16 |
REGULAR FIRST APPEALS(OS){COMM) 1 0 0 1
FIRST APPEALS FROM ORDERS{OS}{COMM]) 3 14 11 6
EXECUTION FIRST APPEALS(OS}{COMM) 0 0 0 0
TOTAL OF (A) 4 14 11 7
(B) COMMERCIAL DIVISION PENDENCY [ INSTITUTION| DISPOSAL | PENDENCY
CATEGORIES OF CASES AS ON 01.04.16 AS ON 30.04.16
CIVIL SUITS {COMM) 349 159 4 504
ORIGINAL MISC. PET. (I) (COMM) 128 54 14 168
ORIGINAL MISC. PET. {T} (COMM) 14 16 3 27
ORIGINAL MISC. PET. (J) (COMM) 0 0 0 0
ORIGINAL MISC. PET. (E) (COMM) 2 5 3 4
ORIGINAL MISC. PET. (COMM) 91 152 18 225
ORIGINAL MISC. PET. (ENF.) {COMM) 44 9 0 53
ORIGINAL MISC. PET. (EFA} ({COMM) 1 3 0 4
ARBITRATION APPEAL (COMM]} 10 3 2 11
TOTAL OF (B) 639 401 44 996
GRAND TOTAL (A+B) 643 415 55 1003




HIGH COURT OF DELHI: NEW DELH!

INSTITUTION, DISPOSAL AND PENDENCY OF COMMERCIAL CASES

DURING THE MONTH OF MAY, 2016

(A) COMMRCIAL APPELLATE DIVISION PENDENCY | INSTITUTION| DISPOSAL | PENDENCY
CATEGORIES OF CASES AS ON 01.05.16 AS ON 31.05.16 |
REGULAR FIRST APPEALS(OS){COMM) 1 0 1 0 ’
FIRST APPEALS FROM ORDERS{OS){COMM) 6 23 21 8
EXECUTION FIRST APPEALS{OSHCOMM) 0 0 0 0
TOTAL OF {A) 7 23 22 8
(B) COMMERCIAL DIVISION PENDENCY | INSTITUTION| DISPOSAL | PENDENCY
CATEGORIES OF CASES AS ON 01.05.16 AS ON 31.05.16 |
CIVIL SUITS {COMM) 504 247 24 727
ORIGINAL MISC. PET. {1} {COMM) 168 88 21 235
ORIGINAL MISC. PET. (T) (COMM) 27 10 4 33
ORIGINAL MISC. PET. (J) (COMM) 0 0 0 0
ORIGINAL MISC. PET. (E) (COMM) 4 8 9 3
ORIGINAL MISC. PET. {(COMM) 225 77 6 296
ORIGINAL MISC. PET. (ENF.] {COMM) 53 18 1 70
ORIGINAL MISC, PET, (EFA) (COMM) 4 2 0 6
ARBITRATION APPEAL (COMM) 11 5 4 12
TOTAL OF (B) 996 455 69 1382
GRAND TOTAL (A+B) 1003 478 91 1390
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HIGH COURT OF DELHI: NEW DELHI

INSTITUTION, DISPOSAL AND PENDENCY OF COMMERCIAL CASES

DURING THE MONTH OF JUNE, 2016

(A) COMMRCIAL APPELLATE DIVISION PENDENCY | INSTITUTION{ DISPOSAL| PENDENCY
CATEGORIES OF CASES AS ON 01.06.16 AS ON 30.06.16 |,
REGULAR FIRST APPEALS{OS}){COMM) 0 0 0 0
FIRST APPEALS FROM ORDERS(OS){COMM) 8 5 3 10
EXECUTION FIRST APPEALS{OS)(COMM) 0 0 0 0
TOTAL OF (A) 8 5 3 10
(B) COMMERCIAL DIVISION PENDENCY | INSTITUTION | DISPOSAL | PENDENCY
CATEGORIES OF CASES AS ON 01.06.16 AS ON 30.06.16 |«
CIVIL SUITS (COMM) 727 67 9 785
ORIGINAL MISC. PET. (1) (COMM) 235 31 8 258
ORIGINAL MISC, PET, (T) (COMM) 33 3 3 33
ORIGINAL MISC. PET. {J) {COMM) 0 0 0 0
ORIGINAL MISC. PET. (E) (COMM) 3 2 3 2
ORIGINAL MISC. PET. (COMM) 296 10 3 303
ORIGINAL MISC. PET. (ENF.) (COMM) 70 3 0 73
ORIGINAL MISC, PET. (EFA) (COMM) 6 0 0 6
ARBITRATION APPEAL (COMM) 12 1 3 10
TOTAL OF (B) 1382 117 29 1470
GRAND TOTAL (A+B) 1390 122 32 1480
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HIGH COURT OF DELHI: NEW DELHI

INSTITUTION, DISPOSAL AND PENDENCY OF COMMERCIAL CASE

DURING THE MONTH OF JULY, 2016

(A) COMMRCIAL APPELLATE DIVISION PENDENCY [INSTITUTION| DISPOSAL| PENDENCY
CATEGORIES OF CASES AS ON 01.07.16 AS ON 31.07.16 |
REGULAR FIRST APPEALS(OS)(COMM) 0 0 0 0 :
FIRST APPEALS FROM ORDERS(0OS){COMM) 10 10" 10 10
EXECUTION FIRST APPEALS(OS){COMM) 0 0 0] 0
TOTAL OF (A) 10 10 10 10
(B) COMMERCIAL DIVISION PENDENCY | INSTITUTION| DISPOSAL | PENDENCY |’
CATEGORIES OF CASES AS ON §1.07.18 AS ON 31.07.16
CIVIL SUITS (COMM) 785 243 23 1005
ORIGINAL MISC, PET. (i) (COMM) 258 37 34 261
ORIGINAL MISC. PET. (T} (COMM) 33 9 10 32
ORIGINAL MISC. PET. (J) {COMM) 0 0 0 G
ORIGINAL MISC. PET. (E) (COMM) 2 3 1 4
ORIGINAL MISC. PET. {COMM) 303 49 7 345
ORIGINAL MISC. PET. {(ENF.} {COMM) 73 17 3 87
ORIGINAL MISC. PET. (EFA) (COMM) 6 3 3 6
ARBITRATION APPEAL {COMM) 10 3. 1 12
TOTAL OF (B) 1470 364 82 1752
GRAND TOTAL (A+B) 1480 374 92 1762
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HIGH COURT OF DELHI: NEW DELHI

INSTITUTION, DISPOSAL AND PENDENCY OF COMMERCIAL CASES

DURING THE MONTH OF AUGUST, 2016

(A) COMMRCIAL APPELLATE DIVISION PENDENCY | INSTITUTION| DISPOSAL | PENDENCY
CATEGORIES OF CASES AS ON 01.08.16 AS ON 31.08.18
REGULAR FIRST APPEALS(OS){(COMM) 0 2 0 2 :
FIRST APPEALS FROM ORDERS(OS)(COMM) 10 15 5 20
EXECUTION FIRST APPEALS{OS){COMM) 0 0 0 0
TOTAL OF (A) 10 17 5 22
(B) COMMERCIAL DIVISION PENDENCY | INSTITUTION | DISPOSAL | PENDENCY |.
CATEGORIES OF CASES AS ON 01.08.16 AS ON 31.08.16 |
CIVIL SUITS {COMM) 1005 196 69 1132
ORIGINAL MISC. PET. {i} (COMM]) 261 29 32 258
ORIGINAL MISC. PET. (T) (COMM) 32 3 8 27
ORIGINAL MISC. PET. {J) (COMM) 0 0 0 0
ORIGINAL MISC. PET. (E) (COMM) 4 7 7 4
ORIGINAL MISC. PET. (COMM) 345 46 16 375
ORIGINAL MISC. PET. (ENF.) (COMM) 87 16 2 101
ORIGINAL MISC. PET. (EFA) (COMM) 6 0 0 6
ARBITRATION APPEAL {COMM) 12 9 5 16
TOTAL OF (B) 1752 306 139 1919
GRAND TOTAL (A+B) 1762 323 144 1941
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HIGH COURT OF DELHI: NEW DELHI

INSTITUTION, DISPOSAL AND PENDENCY OF COMMERCIAL CASES

DURING THE MONTH OF SEPTEMBER, 2016

(A) COMMRCIAL APPELLATE DIVISION PENDENCY |INSTITUTION| DISPOSAL | PENDENCY
CATEGORIES OF CASES AS ON 01.09.16 AS ON 30.09.16
REGULAR FIRST APPEALS{OS){COMM) 2 4 2 4
FIRST APPEALS FROM ORDERS{OS}{COMM) 20 16 11 25
EXECUTION FIRST APPEALS{OS){COMM) 0 0 0 0
TOTAL OF (A) 22 20 13 29
(B) COMMERCIAL DIVISION PENDENCY | INSTITUTION | DISPOSAL | PENDENCY
CATEGORIES OF CASES AS ON 01.09.16 AS ON 30.09.16
CIVIL SUITS (COMM) 1132 171 42 1261
ORIGINAL MISC. PET. {I) (COMM) 258 49 56 251
ORIGINAL MISC. PET. (T) (COMM) 27 3 10 20
ORIGINAL MISC. PET. (J} (COMM) 0 0 0 8]
ORIGINAL MISC..PET. (E) (COMM) 4 3 4 3
ORIGINAL MISC. PET. {COMM) 375 32 12 395
ORIGINAL MISC. PET. (ENF.) (COMM) 101 20 0 121
ORIGINAL MISC. PET. (EFA) (COMM]) 6 1 0 7
ARBITRATION APPEAL (COMM) 16 6 5 17
TOTAL OF (B) 1919 285 129 2075
GRAND TOTAL (A+B) 1941 305 142 2104
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HIGH COURT OF DELHI: NEW DELHI

INSTITUTION, DISPOSAL AND PENDENCY OF COMMERCIAL CASES

DURING THE MONTH OF OCTOBER, 2016

(A) COMMRCIAL APPELLATE DIVISION PENDENCY | INSTITUTION| DISPOSAL| PENDENCY
CATEGORIES OF CASES AS ON 01.10.16 . AS ON 31.10.16
REGULAR FIRST APPEALS(OS){COMM) 4 3 0 7
FIRST APPEALS FROM ORDERS(OS)(COMM) 25 16 5 36
EXECUTION FIRST APPEALS(OS}COMM) 0 0 0 0
TOTAL OF (A) 29 19 5 43
(B) COMMERCIAL DIVISION PENDENCY [INSTITUTION| DISPOSAL | PENDENCY
CATEGORIES OF CASES AS ON 01.10.18 AS ON 31.10.16
CIVIL SUITS (COMM) 1261 100 35 1326
ORIGINAL MISC. PET. {I) (COMM) 251 37 93 195
ORIGINAL MISC. PET. {T) (COMM) 20 6 4 22
ORIGINAL MISC. PET. (I} (COMM]) 0 0 0 0
ORIGINAL MISC. PET. (E) (COMM) 3 0 1 2
ORIGINAL MISC. PET. (COMM) 395 24 18 401
ORIGINAL MISC. PET. (ENF.) {COMM) 121 12 4 129
ORIGINAL MISC. PET. (EFA) (COMM) 7 1 0 8
ARBITRATION APPEAL (COMM) 17 4 10 11
TOTAL OF {B) 2075 184 165 2094
GRAND TOTAL (A+B) 2104 203 170 2137




HIGH COURT OF DELHI: NEW DELHI

INSTITUTION, DISPOSAL AND PENDENCY OF COMMERCIAL CASES

DURING THE MONTH OF NOVEMBER, 2016

(A) COMMRCIAL APPELLATE DIVISION PENDENCY | INSTITUTION| DISPOSAL [ PENDENCY
CATEGORIES OF CASES AS ON 01.11.16 AS ON 30.11.16
REGULAR FIRST APPEALS(OS){COMM) 7 0 0 7
FIRST APPEALS FROM ORDERS(OS)(COMM) 36 33 16 53
EXECUTION FIRST APPEALS{OS)(COMM) 0 0 0 0
TOTAL OF (A) 43 33 16 60
(B) COMMERCIAL DIVISION PENDENCY | INSTITUTION | DISPOSAL | PENDENCY
CATEGORIES OF CASES AS ON 01.11.16 AS ON 30.11.16
CIVIL SUITS (COMM) 1326 109 47 1388
ORIGINAL MISC. PET. (I) (COMM) 195 35 95 135
ORIGINAL MISC. PET. (T) (COMM) 22 12 14 20
ORIGINAL MISC. PET. (J) (COMM) 0 0 0 0
ORIGINAL MISC. PET. (E) (COMM) 2 3 5 0
ORIGINAL MISC. PET. (COMM) 401 85 24 462
ORIGINAL MISC. PET. (ENF.) (COMM) 129 16 13 132
ORIGINAL MISC. PET. (EFA) (COMM) 8 1 0 9
ARBITRATION APPEAL (COMM]) 11 3 7 7
TOTAL OF (B) 2094 264 205 2153
GRAND TOTAL (A+B) 2137 297 221 2213




HIGH COURT OF DELHI: NEW DELHI

INSTITUTION, DISPOSAL AND PENDENCY OF COMMERCIAL CASES

DURING THE MONTH OF DECEMBER, 2016

(A) COMMRCIAL APPELLATE DIVISION PENDENCY | INSTITUTION | DISPOSAL | PENDENCY
CATEGORIES OF CASES AS ON 01.12.16 AS ON 31.12.16
REGULAR FIRST APPEALS{OS){COMM) 7 1 0 8
FIRST APPEALS FROM ORDERS{OS){COMM]) 53 14 15 52
EXECUTION FIRST APPEALS(OS)(COMM) 0 1 0 1
TOTAL OF (A) 60 16 15 61
(B) COMMERCIAL DIVISION PENDENCY | INSTITUTION | DISPOSAL | PENDENCY
CATEGORIES OF CASES AS ON 01.12.16 AS ON 31.12.16
CIVIL SUITS (COMM) 1388 109 38 1459
ORIGINAL MISC. PET. (1) (COMM) 135 42 37 140
ORIGINAL MISC. PET, (T} (COMM]) 20 8 11 17
ORIGINAL MISC. PET. {1} (COMM) 0 0 0 0
ORIGINAL MISC. PET. (E) (COMM]} 0 4 4 0
ORIGINAL MISC. PET. (COMM) 462 48 22 488
ORIGINAL MISC. PET. (ENF.) (COMM) 132 13 4 141
ORIGINAL MISC. PET. (EFA} (COMM) 9 3 0 12
ARBITRATION APPEAL (COMM) 7 6 3 10
TOTAL OF (B) 2153 233 119 2267
GRAND TOTAL (A+B) 2213 249 134 2328
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HIGH COURT OF DELHI: NEW DELHI

INSTITUTION, DISPOSAL AND PENDENCY OF COMMERCIAL CASES

DURING THE MONTH OF JANUARY, 2017

(A) COMMRCIAL APPELLATE DIVISION PENDENCY | INSTITUTION | DISPOSAL | PENDENCY
CATEGORIES OF CASES AS ON 01.01.17 AS ON 31.01.17
REGULAR FIRST APPEALS(OS){COMM) 8 1 1 8
FIRST APPEALS FROM ORDERS(OS)(COMM) 52 26 16 62
EXECUTION FIRST APPEALS(OS)(COMM) 1 2 3 0
TOTAL OF {A) 61 29 20 70
{B) COMMERCIAL DIVISION PENDENCY | INSTITUTION | DISPOSAL | PENDENCY
CATEGORIES OF CASES AS ON 01.01.17 AS ON 31.01.17
CIVIL SUITS (COMM} 1458 85 29 1515
ORIGINAL MISC. PET. {I) (COMM) 140 51 47 144
ORIGINAL MISC. PET. (T) {COMM) 17 9 9 17
ORIGINAL MISC. PET. () (COMM) 0 0 0 0
ORIGINAL MISC. PET. (E) (COMM) 0 2 1 1
ORIGINAL MISC. PET. {COMM) 488 42 27 503
ORIGINAL MISC. PET. (ENF.) (COMM) 141 14 15 140
ORIGINAL MISC. PET. (EFA) {COMM) 12 1 0 13
ARBITRATION APPEAL (COMM) 10 2 4 8
TOTAL OF (B) 2267 206 132 2341
GRAND TOTAL (A+B) 2328 235 152 2411
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INSTITUTION, DISPOSAL AND PENDENCY OF COMMERCIAL CASES
DURING THE MONTH OF FEBRUARY, 2017

HIGH COURT OF DELHI: NEW DELHI

(A) COMMRCIAL APPELLATE DIVISION PENDENCY | INSTITUTION | DISPOSAL | PENDENCY
CATEGORIES OF CASES AS ON 01.02.17 AS ON 28.02.17
REGULAR FIRST APPEALS{OS)(COMM) 8 1 1 8
FIRST APPEALS ‘FROM ORDERS(OS){COMM) 62 27 13 76
EXECUTION FIRST APPEALS(OSHCOMM) 0 1 0 1 t
TOTAL OF (A) 70 29 14 85
(B) COMMERCIAL DIVISION PENDENCY | INSTITUTION | DISPOSAL | PENDENCY
CATEGORIES OF CASES AS ON 01.02.17 AS ON 28.02.17
CIVIL SUITS (COMM) 1515 86 40 1561
ORIGINAL MISC. PET. (1) (COMM) 144 58 60 142
ORIGINAL MISC. PET. (T) (COMM) 17 8 6 19
ORIGINAL MISC. PET. (I} {COMM) 0 0 0 0
ORIGINAL MISC. PET. (E) (COMM) 1 1 2 0
ORIGINAL MISC. PET. (COMM) 503 61 23 541
ORIGINAL MISC. PET. (ENF.) (COMM) 140 13 9 144
ORIGINAL MISC. PET. (EFA) (COMM) 13 2 0 15
ARBITRATION APPEAL (COMM) 8 2 0 10
TOTAL OF (B) 2341 231 140 2432
GRAND TOTAL (A+B) 2411 260 154 2517
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